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the ftfung? free” . The Excise and
pOftfce authorities at Delhi have since taken 
charge of at) these liquor battles and, a 
caad having born filed with (he police* 
investigations are In progress.
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ftpW (*ft IRRFWW f ^ l )  i
( V )  ^ , f T I

(s r )  w ? r c  ^  f r  »r l^ r flr  
|  « fk  25 1971  Ir %

*g*t, fVfr'<°r vi\'< r̂ an% *rc If fN̂ cpT8? 
fsnr ^  nrr M < r  fta rr 1 1  
f w t  «rr|7: ^fjfi’ f t^ r r ^ r  t c  t o i t

fw r ® r  w f r  i # f f  f t n a f f ^ t ^ T R T ^ r :



Written Answers JUNE, II, 1971 Written Answers 96

Awfcancc to Agricultural Ualmlties in India 
by World Bank.

'i
1959, SHRI MUHAMMED SHERIFF : 

will the (Minister of FINANCE be leased  to 
state :

(a) whether World Bank had agreed to 
support the Agricultural Universities in India 
with some aid; «nd

* (b)r if so, to what extent ?

"THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO C H A V A N )<a) and (b). 
Proposals for assistance from the Internatio
nal Development Association, an affiliate 
of the World Bank* for Agrieultutal Univei- 
sities in Assam, Bihar, Gujarat nnd Maha
rashtra are under consideration. The extent 
of assistance from IDA has not yet been 
decided.

Arrears of Income-Tax

1960. SHRT R. KADANAPALLI ;
WiH the Minister of FINANCE be pleased to 
state :

(a) the outstanding amount of Tncome- 
tax arrears in the couutry during the years
1969-70 and 1970-71 (State-wise);

(b) the amount no* likely to be recovered 
and the reasons therefor; and

(c) thc steps taken by Government to 
realise these arrears at the earliest ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K R. 
GANESH) : (a) The requisite information 
is maintained according to thc charpes 

of thc Commissioner of Income-tax 
and not state-wise. The charge-wise infor
mation as on 31.3.1970 is given in the state* 
ment. The information as on 31.3.1971 is 
not available. It is being collected and will 
bs laid on the Table of the House as soon as 
it is Available.

(b) it iy no* possible to indicate what 
amounts are not likely to be recovered unless 
all the steps for recovery open under the law 
are exhausted

(c) Such staps as are available in law arid 
depending upon the facts and circumstances 
of each case are being taken to recover these 
arrears.

(In thousands pf Rs,)

Name of thc Commi- income tax arrears
ssioner s Charge as on 31-3,1970

I. Ahdhra 68,20*
2. Assam 59,937
3. Bihar 1,02,321
4. Orissa 85,203
5. Bombay City-*-I • 2,28*789
6. Bombay City—II 4,58,989
7.* Bombay City—III 2,99,180
a. Bombay (Central) 3,27,730
9. . Poona 95,073

10. D e lh i-I 1,01,111
11. Del hi*-! 1 J ,3,6735
12. Delhi (Cential) 1,57,182
13 -Rajasthan 39,398
14. Gujarat—1 44,775
15. Gujarat—11 40,350
16. Kerala, 52,181
17. Madhya Pradesh ^ 14,639
18. Madras—1 ‘1,10,041
19. Madras - II 81,983
20. Madras (Central) 33,076
21. Mysore 52,132
22. Punjab 87,274
21. Lucknow 59,998
24. Kanpur 1,52,230
25. West Bengal—I 8,58,113
26. West Bengal—II 3,82,643
27. West Bengal—>111 *6,07,981
28. Calcutta (Central) 2,41,628

TOTAL 50,79,083

Development of Tourist Centres

1961. SHRI MUHAMMED SHERIFF ; 
Will the M inster of TOURISM AND CIVIL 
AVIATION be pleased to state :

(4) whether Government have developed 
any Tourist Centres in the country during 
the year 1970-71;

(b) if.sa, the names o f .those centres and 
the approximate amount spent over c&<& 

Centre; and




